SCHEDULE
FORM B

PROOF OF CLAIM BY OPERATIONAL CREDITORS EXCEPT WORKMEN AND EMPLOYEES

(Under Regulation 7 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

157 APRIL2021
r\‘
I'he Interim Resolution Professional / Resolution Professional

[Name of the Insolvency Resolution Professional / Resolution Professional]
| Address as set out in public announcement)

From

STAY SHARP DIAMOND TOOLS PVT LTD.

A 10 LAGHU UDYOG KENDRA, 1.B.PATEL ROAD,
GOREGAON (EAST), MUMBALI -400063

Subject: Submission of proof of claim.

Madam/Sir,

STAY SHARP DIAMOND TOOLS PVT.LTD, hereby submits this proof of claim in respect of the

corporate insolvency resolution process in the case of FREEWORLD EXPORTS PVT.LTD. The
details for the same are set out below: :

PARTICULARS
¢
1. INAME OF OPERATIONAL CREDITOR STAY SHARP DIAMOND TOOLS PVT.LTD.
(FORMERLY KNOWN AS SHATUL ENGINNERING
INDUSTRIES)

2. |IDENTIFICATION NUMBER OF OPERATIONAL
CREDITOR :

ICIN NO.: U29220MH 1983PTC02954 1
(IF AN INCORPORATED BODY PROVIDE
IDENTIFICATION NUMBER AND PROOF OF
INCORPORATION. IF A PARTNERSHIP OR
INDIVIDUAL  PROVIDE  IDENTIFICATION
RECORDS* OF ALL THE PARTNERS OR THE

INDIVIDUAL)

3. |ADDRESS AND EMAIL ADDRESS OFA/10 LAGHU UDYOG KENDRA, 1.B.PATEL ROAD,
OPERATIONAL CREDITOR FOR [FOREGAON (EAST), MUMBAL -400063
CORRESPONDENCE




PARTICULARS Fin

TAL AMOL INT OF CLAIM

RS.11,78,535/.

To

(INCLUDING ANY INTEREST AS AT THE
INSOLVENCY COMMENCEMENT DATE)
DETAILS OF DOCUM

ENTS BY REFERENCE T0 |AS PER ANNEXURE 1 OF INVOICE ISSUED BY
WHICH THE DEBT CAN BE SUBSTANTIATED, [SHATUL ENG

INEERING INDUSTRIES

ok _ - ’_—_‘_ﬁ— VI
DETAILS OF ANY DISPUTE AS WELL AS THE[THERE IS NO SUIT FOR RECOVERY NOR ANY
RECORD OF PENDENCY OR ORDER OF SUITOR{ARBITRATION.

ARBITRATION PROCEEDINGS

DETAILS OF HOW AND

e
SUPPLY OF GOODS IS THE CAUSE OF DEBTS PLEASE
INCURRED REFER TO A

NNEXURE 1 FOR UNPAID INVOICES

WHEN DEBT

DETAILS OF ANY MUTUAL CREDIT, MUTUAL|

DEBTS, OR OTHER MUTUAL DEALINGS
BETWEEN THE CORPORATE DEBTOR AND THE|

CREDITOR WHICH MAY BE SE

NONE
T-OFF AGAINST
THE CLAIM

9. |"[ DETAILS OF:

a. any security held, the value of s

ecurity NONE
and its date, or

any retention of title arrangement in}N

ONE
respect of goods or properties to which
the claim refers]

10.

DETAILS OF THE BANK ACCOUNT TO WHICHBANK NAME : HDFC BANK LD,

| 4
THE AMOUNT OF THE CLAIM OR ANY PmT&ng?ggg(%gﬁgyBER 1208630000042
THEREOF CAN BE TRANSFERRED PURSUANT f1oC COF  GOREGAON(EAST)
TO A RESOLUTION PLAN

LIST OF DOCUMENTS ATTACHED TO THisll) LEDGER ACCOUNT OF SHATUL

PROOF OF CLAIM IN ORDER TO PROVE THE| ENGINEERING INDUSTRIES NOW KNOWN AS
STAY SHARP DIAMOND TOOLS PVT LTD

DUE TO THE OPERATIONAL CREDITOR BUSINESS UNDERTAKING BY SHATUL

ENGINEERING INDUSTRIES TO STAY SHARP
DIAMOND TOOLS PVT LTD

1.










| ANNEXURE -1

STAY SHARP mqmo@p TOOLS PVT LTD -U3

DETAILS OF FREEWO%&LDE)(_ppRLs_BvaHé TS
INVOICENO  [DATE | INvoicE  [amount

AMOUNT OUTSTANDING _

SE/911/13-14 | 20/11/2013  110,022.00 78,311.00
SE/979/13-14 03/12/2013|  110,022.00 110,022.oo~‘/
SE/981/13-14 | 04/12/2013]  110,022.00 110,022,004
SE/991/13-14 | :03/1_2726'15 110,022.00 110,022.00
SE/1024/13-14 12/12/2013)  220,046.00 220,046.00
SE/1053/13-14 18/12/2013  220,046.00 220,046.00 | .
SE/1132/13-14 04/01/2014]  110,022.00 110,022.00
SE/1175/13-14 14/01/2014]  110,022.00 | 110,022.00
SE/1213/13-14 25/01/2014|  110,022.00 110,022.00
TOTAL 1,210,246.00 | 1,178,535.00 4










